HIGH COURT OF JAMMU AND KASHMIR AT JAMMU
To

The Principal District & Sessions Judge,
Budgam, Ganderbal Kishtiwar, Rajourl,
Srinagar, Shoplan and Samba .

NO:- S‘IY*O‘D)W/%LDated O \ \'\o'b\qz

Subject :- Awaiting information regarding Un|awfu| Actlv(‘tles (Prevention) Act

Sir,

Kindly refer to this office letter NO:- 48390-413/Sts dt:- 26.12.2018

on the subject cited above, the requisite information is still awaited despite lapse

of 10 days .

In this connection, it is again request to kindly expedite the matter
and transmit the same to this registry without any further delay so that we may
able to communicate the requisite information to the concerned authority .

Matter may be treated as most urgent,

Yours faithfully,
b1
) ssistant Registr
no- €1 29 a7 04s, Dt Or?/}i \ e \% \\/ /q%/

\Aopy to the:-

incharge NIC High Court of J&k, Jammu for uploading the same on the High Court

web site .
' -
Assistant Registrar




